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[8hri H. M, Trivedi]

by the President in relation 10 the
State of Gujeret:—

(i) Notification No. G‘ElGlﬂ}ml
MVA-5668-814(2)-E, published
Gujarat Government Gazette dl'lld
the 24th October, 1974,

(li) Notificatwn No. GEI|G|T4|
21|MVA-T7570|85256-E, published in
Gujarat Government Gazetis dated
the 30th January, 1975,

(1ii) Notification No. GH|G|75]|
68|MVA-1774|1736(1)-E, published
in Gujaret Government Gazette
dated the 27Tth March, 1875
[Placed in Library. See No, LT-
86T77/18).

(8) Three statemete (Hindl and

No LT-8677/75)

Drucs axp Cosmrrics (Szconp
AvmioMENT) RULes, 1975

SHRI A K M ISHAQUE' 1 beg
to lay on the Table @ copy of the
Drugs angd Cosmeties (Second
Amendment) Rules, 1975 (Hindj and
English versions) published in Noti-
fication No. GBSR. 358, in Gazette of

BHRI K. R GANESH: On behalf
of Shri C P Majhi, I beg to lay on
the Table a copy each of the following
pepers (Hindi and English versions)
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under sub-section (1) of section WISA
of the Companies Act, 1886:—

(1) (i) Review by the Govern-
ment on the working of the Hin-

(ii) Annual Report of the Hin-
dustan Insecticides Limited, New
Dellu, for the year 1073-T4 along
with the Audited Accounts and thé
comments of the Comptroller and
Auditor General thereon. ([Placed
m Library See No LT-9870/75).

Annvar Rerorr oF PracAa Toots Lo,
SECUNDERABAD FOR 1873-T4

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE
J B PATNAIK): I beg to lay on
the Table  copy of the Annusl
Report (English and Hindi versions)
of the Praga Tools Limited, Secun-
derabad, for the ycar 1073-T4 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon, under sub-
section (1) of section 619A of the
Companies Aect, 1956, [Placed in
Library. See No. LT-0881/75]

STATEMENTS SHOWING ACTION TAKEN ON
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ernment on various sssurances, pro-
m.lbumunﬂmnkinpgimbythe

Fourth Lok Sabka

() StatementNo. XXVII ,
Fifth Lok Sabha

(ii) Statement No. XXIV , ' .
(ili) Statement No, XXVIII "

(iv) Statement No. XVIII , , .
(v) Statement No. X1 , ., .
(vl) Statement No. XV
(vii) Statement No. XIII N "

Cviif) Statement No. XIV | .

(ix) Statement No. VII .
(x) Statement No. VI,

(xi) Statement No, II , . . .

VAISAKHA 18, 1887 (SARA)
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Ministers during the various Sessions
of Lok Sabha:—

. Eleventh Session, 1970.

. Thrd Session, 1971
. Fourth Session, 1972

« Sixth Sesdon, 1972

. Seventh Session, 1973

. Eigth Session, 1973

. Ninth Session, 1973

. Tenth Session, 1974

. Eleventh Sesslon, 1974

. Twelfth Session, 1974

. Thirteenth Session, 1475,

[Placed in Library. Ses No. LT-9682/75).

ReviEws AND ANNUAL REPORTS OF
Mmerar ExPLORATION CORPORATION
Lro, Nacrurn wor 1072-73, SremL
AUTHONITY OF INDIA LD, yOR 1978-74,
Mysore IrON AND STEEL LD, FOR
1973-74, GUJARAT MiNERAL DrvELOP-
MENT CORPORATION LD, YOR 1873-T4,
wrre Atmar RaroRrs ANp Rrromr or
West, aND Axix CoMMITTEE DURGAPUR
Sterr. PLANT WITH STATEMENT OF

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
{SHRI SUKHDEV PRASAD): I beg
to 1ay of the Table:—

(1) A copy each of the following
papers (Hindl and English versions)
under sub-section (1) of section 819A
of the Companies Act, 1958:—

(a) (1) Review by the Govern-
meant on the working of the Mine-
Limit-

ral
ed, Nagpur, for the year 1072-78.

(ii) Annual  Report the
Mineral Exploration prarltien
Limited, Nagpur, for the year
1972-78 along with the Audited
Acoounts and the comments of the

No. LT-6683/75],

(b) (1) Revidw by the Govern-
ment on the working of the Steel
Authority of India Limited, for
the year 1973-74.

(i) Annua] n-mn of the
Authority of India Li
year 1878-74 along w
ed Accounts and the commenty of
the Comnh'olhr and Auditoy Gene.
ra] thereon, [Placed {n Library, See
No. LT-0684/75).

{(a) (i) Review by



